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SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS
CRL.MP NO. 14856/2010 IN CRIMINAL APPEAL NO(s). 1222 OF 2006

SUNDERLAL KANAIYALAL BHATIJA Appellant (s)
VERSUS
STATE OF MAHARASHTRA & ORS. Respondent(s)

(With appln(s) for clarification and office report ))

Date: 06/08/2010 This Appeal was called on for hearing today.
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HON'BLE MR. JUSTICE ANIL R. DAVE
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Mr.Abhay Kumar Apde,Adv.
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UPON hearing counsel the Court made the following
ORDER

Issue notice on this application to the non-applicants
through counsel. Dasti, in addition.
Re-notify on Friday week.

(KUSUM SYAL) (RENU DIWAN)
SR.PA COURT MASTER



